
 डाल  Correction  of  Answer  AGRAHAYANA  9,  894  (SAKA)

 BILLS  AS  PASSED  BY  RAJYA
 SABHA

 SECRETARY:  Sir,  I  lay  on  the  Table
 of  the  House  the  following  Bills,  as  passed
 by  Rajya  Sabha:—

 qd)  The  Cinematograph
 ment)  Bill,  1972,

 (Amend-

 (2)  The  Apprentices  (Amendment)
 Bill,  ‘1972.

 (3)  The  Diplomatic  and  Consular
 Officers  (Oaths  and  Fees)  (Ex-
 tension  to  Jammu  and  Kashmir)
 Bill,  1972,

 (4)  The  Authorised  Translations
 (Central  Laws)  Bill,  1972,

 32.46  hrs.

 CORRECTION  OF  ANSWER  TO  5.  Q
 NO.  902  RE,  INDIAN  SPACE  VIOLA

 TIONS  BY  PAK.  HELICOPTERS  IN
 KASHMIR

 THE  MINISTER  OF  STATE  (DE-
 FENCE  PRODUCTION)  IN  THE  MIN-

 to  question  278

 ISTRY  OF  DEFENCE  (SHRI  VIDYA
 CHARAN  SHUKLA):  Mr.  Speaker,  Sir,
 while  answering  one  of  the  supplementary
 questions,  arising  out  of  Starred  Question
 No.  902  on  !9th  May.  1972,  I  had  stated
 that  the  Pakistam  helicopter  which  violated
 Indian  air  space  near  Jammu  on  6th
 March,  4972  had  intruded  00  yards
 On  further  checking,  I  find  that  the  heh.
 copter  penetrated  34  NM  of  Indian  air
 space.

 The  delay  in  making  this  correction
 statement  has  occurred  because  the  inaccu
 racy  came  to  notice  only  at  the  end  of
 August,  972  when  material  had  been
 collected  for  fulfilling  the  assurance  given
 in  reply  to  the  same  supplementary  ques-
 tion  and  because  the  House  adjourned
 sine  die  soon  thereafter.

 I  had  also  promised,  in  reply  to  the
 same  supplementary  question,  to  supply
 information  to  the  House  about  the
 details  of  9  cases  of  intrusions  by  Paki-
 stani  aircraft  subsequent  to  7th  Decem-
 her,  1971  (  in  Jammu  and  Kashmir,  4
 in  Punjab  and  4  in  Rajasthan).  These
 details  are  given  in  the  Statement  laid  on
 the  Table  of  the  House,

 STATEMENT
 Details  of  nine  Intrusions  of  Indian  Air  Space  by  Pakistani  Aircraft  after  कढ़ा  Decen  ter.

 0०६

 St.  Date  and  time  Place  of  violation  of  Type  of  air-  Number  _  Penerraticn
 No.  of  Violation  Indian  ar  space  craft  involved  of  arrcseft

 involved

 I  (26-12-1971  NW  of  Ajnala  Fixed  Wing  One  S00  yards
 ‘1850,  hrs.  aircraft

 2  28-22-r072  WNW  of  Ainala  Do.  One  200  vards
 3230  hrs.

 3  29-42-r97I  NW  of  Ajnala  Do.  One  200  yards
 2030  hrs.

 4  §+261072  Khalra  Do.  One  «NM
 2508  hrs.

 §  ‘1S+2-1072  Biar  Bet  Helicopter  Two  72  NM
 oro  hrs.

 6  %4-2-972  Area  Tanot  Fixcd  Wing  One  Io  NM
 2r40  hrs.  aircraft

 7  (22-2-1972  West  of  Ganganagar  Do.  One  १  a2  NM
 7435  hrs/t600  hrs.

 8  1663-1972  SW  of  Jammu  Helicopter  One  ail2  NM
 0935

 9  %8-3-2972  59  of  छात्रा  Ber  Fixed  Wing  One  mR  NM
 9948  arrcraft


